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where this drug has been tested 
lICientifically? 

Sbri Kanungo: It has not bee!l sent 
for test anywhere. It has been sent for 
commercial exploitation, particularly 
to the United States and the United 
Kingdom. It has been developed in 
this particular laboratory and it has 
been tested in this laboratory and also 
in the laboratory of the Drugs Con-
troller. 

Shri P. C. Borooa1\: May I know 
the raw material required for the pro-
duction of this drug, where it is avail-
ahle, 3no1 to what extent? 

Shri Kanungo: It is aV3ilable near 
about Poona. The particular strain vi 
the antibiotics has got to be isolakd 
flom certain soils round about. 
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(b) it so, the terms of reference of 
this Committee and the progress matie 
by it so far? 

The Minister of IJldustry (Shri 
Kanungo): (a) Yes, Sir. 

(b) A statement is laid on the Table 
of the House. 

Statement 

The terms of reference of the Com-
mittee are to examine thl' operation ot 
the controls applicable to the estab-
lishmen t of additional industrial capa-
. "y under the Indus! ries (Develop-
ment and Regulation) Act, the import 
of capital goods, th" issul' of capital, 
foreign investment and collaboration 
and the licensing of raw materials and 
to suggest such modific:ations as would 
reduce tielays in d!'cisions. 

The Committee has so far held 2 
meetings. 

Shri Vishram Prasad: According to 
the st"tcmcn!, the Committee has so 
far held two meetings. How long will 
it take to submit its final report? 

Shri Kanungo: I cannot say. But 
We expect the report to be available 
in three months' time from Septem-
ber. 

Shri Vishram Prasad: WiII there 
be any difference in the system of c,)n-
tl'ol ~s applicable to new intiustri,'; a. 
compal"'d to the old system? 

Shri Kanungo: I cannot an!icip.te 
the recommendations. 

Shri A. p. Sharma: What is th~ cri-
terion adopted for giving representa-
tion '0 the various interests on this 
Committee? Has representation for 
labour been considered? 

1'{i1! the Minister 'If Industry 
rIeased to state: 

Shri Kanungo: It is a question of 
be purely administrative work. 

(a) whether a Corr.mit~ee has beer. 
appointed to review the systems. of 
controls applicable to the estabhsh-
ment of new Industries; and 

Shrimati Savitri Nigam: What are 
the terms ot reference of this Com-
mittee? Have any representatives of 
industry and the unions also been put 
on the Committee? 
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Shri Kanungo: The terms of rele-
rence are mentioned in the statement 
placed on the Table. There is no 
necessity for any specific representa-
tion. It is a Committee appointed by 
the Central Advisory Council out 01 its 
members. 

'IT trn~ ... ~: ~ if ~~ ~ 
;pf,f ~ ft:rit 'flIT ~Ifnrr ~ i!1t ~, 

rn frn ~~ m. f'1"J:r ~­
~~~mittl 

~ ~~: lf~ ~'f.fi;>l;<'f "'ff"f if tIT 
t, 1T?" ~fll"r'R'~iCcr 'J<ffi'r ~ I ~" if 
~stl1f~fCcr mfm-r $ itr.r7 ~fw, 

~~~I 

Shri Indrajit Gupta: It appear. 
from the statement that the terms of 
reference of this Committee oblige it 
to suggest modifications in the opera-
tion of controls. It says 'modifica-
tions as would reduce delays in deci-
sions'. I would like to know whether 
in the terms of reference, though they 
are not slated here, it has been made 
dear to the Committee that relaxation 
of controls should not go to a stage 
where it might mean nullification of 
the Industrial Policy Resolution itselt. 

Shri Kanungo: That i. obvious. 

Shri Indrajit Gupta: Not at all. 

Shri Bhagwat lha Azad: In view of 
the prevailing situation in the coun-
try, has Government set any time-
limit for the Committee to make its 
report or is it to go on in a happy, 
merry way? 

Shri Kanungo: I have said that we 
expect the report in three months. 

Shri Sham Lal Saral: Will the pro-
duction of basic materials for indusb'Y 
in the country be within the purview 
of thi~ Committee? 

Shri Kanungo: It is not a question 
ot production; it is a qucs~ion of pro-
eedure. 
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and Ueavy Engiaeerlng be pleased to 
atate: 

(a) whether any final project p'-




